Annexure-1

Name of the corporate debtor: Nanai Dairy Private Limited; Date of commencement of liquidation: 13/10/2023; List of stakeholders as on: 12/12/2023
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1 Hypothecation of Stock and book-debts including Plant Machinery, equipment, Furniture & Livestock, Vehicles etc.
2 Mortgage of Immovable property more particularly described in Deed of Mortgage dated-17.03.2010 (18-3-2011 & 18-04-2012)
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